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protect of the crops from Aphids; 

(b) if so, the details thereof; and 

(c) the action proposed to be taken 
by the Government for upgradation of re-
search work in this regard? 

THE DEPUTY MINISTRY IN THE 
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (DEPARTMENT OF EDU-
CATION AND DEPARTMENT OF CUL-
TURE) (KUMARI SEWA): (a) The Universi-
ty of Delhi has informed that the Agro Chem-
icals and Pest Control Department of the 
University has not developed a new pesti-
cide to protect the crops from Aphids. 

(b) and (c) Do not arise. 

Ban on Drugs for Sports Persons 

7101. SHRI DATTATRYA 
BANDARU: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether India has agreed on the 
Common Policy evolved by the international 
Olympic Committee at Lausanne against 
the menace of doping; 

(b) whether the agreement provided 
for any provision to test atheletes even when 
out of international olympiC level 
competetion; 

Ic) whether the Indian Olympic As-
sociation suggested any list of drugs to be 
banned by the International Olympic Com-
mittee; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HUMAN RESOURce DE-

VELOPMENT (DEPARTMENT OF YOUTH 
AFFAIRS AND SPORTS) AND MINISTER 
OF STATE IN THE MINISTRY OF PARLIA-
MENTARY AFFAIRS (SHRI MUKUL 
WASNIK): (a). Yes, Sir. 

(b) Yes, Sir. 

(c) and (d). Indian Olympic Associa-
tion has not suggest any list of banned 
·drugs. However, India is following the rec-
ommendations of the International Olympic 
Committee, who has forwarded a list of 
prohibited drugs, which is attached as state 
men!. 

STATEMENT 

ACEBUTOLOL (BET A-BLOCKER) 

ACETAZOLAMIDE (DIURETIC) 

ALPHAPRODINE (NARCOTIC) 

ALERENOLOL (BETA-BLOCKER) 

AMEEPRAMONE (STIMULANT) 

AMEETAMINIL (STIMULANT) 

AMILORIDE (DIURTIC) 

AMINEPTINE (STIMULANT) 

AMIPHENAZOLE (STIMULANT) 

AMPHETAMINE (STIMULANT) 

ANILERIDINE (NARCOTIC) 

ATENOLOL (BETA-BLOCKER) 

BENDROFLUMETHIAZIDE(DIURETIC) 

BENZPHETAMtNE (STIMULANT) 
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BITOL TEROL (BETA-AGONISTS) 

BOLASTERONE (A. STEROID) 

BOLDENONE (A. STEROID) 

BUMETANIDE (DIURETIC) . 

BUPRENORPHIN (NARCOTIC) 

CAFFEINE (STIMULANT) 

CANRENONE (DIURETIC) 

CATHINE (STIMULANT) 

CHLORMERODRIN (DIURETIC) 

CHLORPHENTERMINE (STIMULANT) 

CHLORT ALiDONE (DIURETIC) 

CLENBUTEROL (A. STEROID) 

CLOBENZOREX (STIMULANT) 

CLORPRENALINE (STIMULANT) 
\ 

CLOSTEBOL (A. STEROID) 

COCAINE (STIMULANn 

CROPROMIDE (STIMULANT) 

CROTETHAMIDE (STIMULANn 

DEXTROMORAMIDE (NARCOTIC) 

DEXTROPROPOXYPHEN (NARCOTIC) 

DIAMORPHIN (NARCOTIC) 

DlCLOFENAMIDE (DIURETIC) 

DIHYDROCOOEINE (NARCOTIC) 

DIMENTAFETAMINE (STIMULANT) 

DIPIPANONE (NARCOTIC) 

EPHEDRINE (STIMULANT) 

ETAFEDRINE (STIMULANT) 

ETAMIAN (STIMULANn 

ETHACRYNIC ACID (DIURETIC) 

ETHOHEPT AZINE (NARCOTIC) 

ETHYLMORPHIN (NARCOTIC) 

ETILAMFETAMINE (STIMULANn 

FENCAMFAMINE (STIMULANT) 

FENETYLLIN (STIMULANT) 

FENPROPOREX (STIMULANn 

FLUOXYMESTERONE (A. STEROID) 

FURFENIREX (STIMULANT) 

FUROSEMIDE (DIURETIC) 

HYDROCHLOROTHIAZIDE (DIURETIC) 

HYDROCODONE (NARCOTIC) 

HYDROMORPHONE (NARCOTIC) 

LABETOLOL (BETA-BLOCKER) 

AND RELATED COMPOUNDS 

LEOPHANOL (NARCOTIC) 

MECLOFENOXATE (STIMULANn 

MEFENOREX (STIMULANn 
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MERSALYL (DIURETIC) 

MESOCARBE (STIMULANT) 

MESTERONE (A. STEROID) 

METENOLONE (A. STEROID) 

METHADONE (NARCOTIC) 

METHAMPHETAMINE (STIMULANT) 

METHANDIENONE (A. STEROID) 

METHOKXYPHENAMINE (STIMULANT) 

METHYLEPHEDRINE (STIMULANT) 

METHYLPHINIDATE (STIMULANT) 

METHYL TESTOST (A. STEROID) 

METOPROLOL (BETA-BLOCKER) 

MORAZONE (STIMULANT) 

MORPHIN (NARCOTIC) 

NADOLOL (BETA-BLOCKER) 

NALBUPHINE (NARCOTIC) 

NANDROLONE (A. STEROID) 

NEKETHAMIDE (STIMULANT) 

NORETHANDROLONE (A. STEROID) 

9RAL TURINABOL (A. STEROID) 

" ORCIPRENALINE (BETA- AGONI,STS) 

OXANDROLONE (A. STEROID) 
• 

OXOMORPHIN (NARCOTIC) 

OXPRENOLOL (BETA-BLOCKER) 

OXYCODONE (NARCOTIC) 

OXYMESTERONE (A. STEROID) 

OXYMETHADONE (A. STEROID) 

PEMOLINE (STIMULANT) 

PENTAZOCINE (NARCOTIC) 

PENTETRAZOL (STIMULANT) 

PETHIDINE (NARCOTIC) 

PHENAZOCINE (NARCOTIC) 

PHENDIMETRAZINE (STIMULANT) 

PHENTERMINE (STIMULANT) 

PHENYLPROPANOLAMINE 
(STIMULANT) 

PHENYLPROPANOLAMINE 
(STIMULANT) 

PINDOLOL (BETA-BLOCKER) 

PIRADROL (STIMULANT) 

PROLINTANE (STIMULANT) 

PROPANOLOL (BETA-BLOCKER) 

PSDEUOOEP~EDRINE (STIMULANT) 

PYROALERONE (STIMULANT) 

RIMITEAOL (BETA-AGONISTS) 

SALBUTAMOL (BET A-AGONlSTS) 

SOTALOL (BETA-BLOCKER) 
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SPIROLACTONE (DIURETIC) 

ST ANOZOLOL CA. STEROID) 

STRYCHNINE (STIMULANT) 

TERBUTALINE (BET A-AGONISTS) 

TESTOSTERONE (A. STEROID) 

TIMOLOL (BETA-BLOCKER) 

TRIAMTERONE (DIURETIC) 

TRIMEPERIDINE (NARCOTIC) 

Demands of Kendriya Vidyalaya 
Sangathan Employees 

7102. DR. SUDHIR RAY: 
SHRI MUHI RAM SAIKIA : 

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a) whether the Government have 
recently received representations from some 
Member of Parliaments on behalf of Joint 
Action Committee of KVS' Associations of 
employees about their agitation for accep-
tance of their demands; 

(b) if so, the details of their demands; 
and 

(c) the action, if any taken by the 
Govemment in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURSE DE-
VELOPMENT (DEPARTMENT OF EDU-
CATION AND DEPARTMENT OF CUL-
TURE) (KUMARI SELJA): (a) Yes, Sir. 

(b) and (c) The enclosed statement 

briefly indicates the demands made by thl; 
Joint Action Committee which have been 
accepted. 

Demands Accepted: 

Recent recruitment of PRTs, TGTs 
etc. and their postings. 

2 Declaration of select panels 
regarding direct recruitment before 
issuing posing orders; 

3 Filling up of vacancies in 
Headquarters Office of KVS and 
Regional Offices as early as 
possible with a target schedule; 

4 Transferring out of the entitled 
employees serving in North-East 
Region on completion of tenure; 

5 Formation of grievance cells in 
Headquarters as well as Regional 
Offices; 

6 Reduction in duty hours of 
Chowkidars subject to concurrence 
by Finance. 

7 Counting of ad-hoc service for 
promotion to higher post as per the 
Department of Personnel & Training 
instructions. 

8 Consideration of willingness while 
posting out the teachers rendered 
'surplus' against sanctioned 
strength in a Vidyalaya; 

9 Rationalisation of Group Insurance 
Scheme as applicable to the 
employees of Central Govemment; 

10 Review of recruitment rules for the 
post of Audit Officer; 




